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L1-2--193 

O.A. 39/9 3 

OATE OFHCE REPORT 	 ORDER. 

(7) 

2.1.93 	
Mr. R.V. Desukh for the applicant. 

We have drawn his attention to the judgment of 

the Full Bench in !flprakaSh Narang V/s. Union of 

India & )rs. in J.A. 684/88 rmdered by the 

Principal Bench reported in page 21 of the Full 

Bemch Judgments, Báhri Brothers publication. 

Call on 28th January, 1993. 

(R.C,Bhtt) 
	

(N. \J.Kr ishnan) 
Merrber(J) 
	

Vice Chairman 

vtc. 

(5) 
28.1.9 

Heard Mr • R. V.Deshmukh, learned advocate 

for the applicant. Issue notice to the responden 

to file reply on admission by 11th February, 1993 

on which date the matter may be heard finally alsc.  

No interim relief is granted at this stage. 

(V.Radhakrishnan) 	 (R.C.Bhatt) 
Member (A) 	 Member (J) 

vtc. 

Shri R.V.Deshmukh for the applicant. The 
N 	 N, 

N 

We have heard the applicant on 

admission for some time at the end of which 

we pas the oral order in open court. 

(B.S. Hegde) 	 (N.V.Krishnan) 

Menber (J) 	 Vice Chajafl 

*AS 
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39/93 

DATE 
f 

OFFICE REFORT 	 ORDERS. 

11-2-11 93 	 Shri R.V. Deshrnukh for the applicant. We heard 

the learned Counsel for the applicant on 

admission for some time *A at the *Ibm end of 

which he seeks permissiOn to withdraw the 

application. Permission is granted. The 

application is dispoed of as having been 

withdrawn. 

/1ik1  
(B.S. Hegde) 	 (N.v.Krishnan) 

Member (J) 	 Vice Chairman. 

*AS. 
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Application No. 	
of 199 - 

Transfer APPliCatiOn No. 
Old. Writ ret. No. - 

CERT IFIC 

Certified that no further action Is required to be taken and 
the case Is fit for consignment to the Record Room (Decided). 

Dated 
 

Countersigned : 

Section Off Icer/Coutt Officer 	
Sign. of the Dealing Assistant. 
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